
Annexure-1 
Name of the corporate debtor: M/s Lord Vrindavanbihari Trading Pvt Ltd; Date of commencement of CIRP: 30.01.2023; List of creditors as on: 26.04.2023 

 

List of secured financial creditors belonging to any class of creditors 

(Amount in ₹) 
 

Sl. 
No. 

Name of 
creditor 

Details of claim 
received 

Details of claim admitted Amount 
of   

continge 
nt claim 

Amount 
of any 
mutual 

dues, that 
may be 
set- off 

Amount of 
claim not 
admitted 

Amount 
of claim 
under 

verificati 
on 

Remarks, 
if any 

Date of 
receipt 

Amount 
claimed 

Amount of 
claim 
admitted 

Nature 
of 
claim 

Amount 
covered 

by 
security 
interest 

Amount 
covered by 
guarantee 

Whether 
related 
party? 

% of 
voting 

share in 
CoC 

1. Bank of 
Baroda 

13.02.2023 76,95,92,317.35 76,89,20,362.62 Secured ** No No 100% 0.00 0.00 6,71,954.73 0.00 NA 

 
 

 
**Details of Security: 
 

 First charge over all the assets of the corporate debtor as they have provided corporate guarantee to the loan facilities availed by M/s NIIL Infrastructure Pvt Ltd and the charge 
is registered in ROC. 

 
 
 
 

 
Sajjan Kumar Dokania 

Resolution Professional 
 


